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Title: Regarding demolition of Houses by DDA at Tughlagabad, Village, Delhi.
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PHN IHT AR : 78 N, 7L U9 | gA1 g9 BT HIsad 8, S T8 Sar a11a€| (@aams)

MR. SPEAKER: If you are replying on behalf of the Government, | will permit you.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): How can a Minister interrupt like this?

SHRI SOMNATH CHATTERJEE (BOLPUR): It is very unfortunate. Why is the Minister interrupting like this?
...(Interruptions)

MR. SPEAKER: | agree with what you are saying.

SHRI PRIYA RANJAN DASMUNSI : This is not correct. Being a Minister, he cannot get up like this on every
problem....(Interruptions)

MR. SPEAKER: As a representative of the Government, you can always reply. But let him complete first.
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MR. SPEAKER: The Minister wants to say something.
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SHRI SHIVRAJ V. PATIL (LATURY): Sir, | am raising a very serious issue. It would have given us an
opportunity...(Interruptions)

S1. ST $UR Heglsll @ &1 Teu-ie 7o & 8 a7 4€, ()
HHR IAT ARG | T T WRY H AT 9g8d Heayul #13€] (araum)
e HEled : 37 d1€ # 3Us {7 31 o @ )
SHRI SHIVRAJ V. PATIL : Sir, if the issue would have been discussed...(Interruptions)
MR. SPEAKER: Hon. Members, please take your seats.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, every time the Members from the Treasury Benches are questioning your
decision...(Interruptions)a€; It has become a daily practice. Every day, they question your decisiona€,
(Interruptions)

PHNT AT AR © G T€ 9gd Heayul 39 2| &9 39 Ugel Iargi|
e HEley : W9 oF gom? & o1 59 g & ff 79 oew < v g
...(Interruptions)

MR. SPEAKER: Fortunately, since you are all cooperating, three issues have been taken up in the House. This is
the fourth issue which | am trying to take

...(Interruptions)

MR. SPEAKER: Then, | will strictly go according to the convention. | do not want to reject any issue for any
personal reason. The issue of Madhya Pradesh is important. The Members are agitated. | am going to permit them.

KUMARI UMA BHARATI : It is not only important but it is a very serious issue.

MR. SPEAKER: It is a very serious and important issue, as | said. That is why | have given it a priority. After
Shivrajji. Patil, you will be able to raise this issue.

...(Interruptions)



